TI TEM NO 81 REG STRAR COURT. 1 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 8415 OF 2009
BEFORE THE REGQ STRAR S. G SHAH
ASST. ENG NEER, RAJASTHAN DEV. CORP. & ANR. Appel | ant (s)
VERSUS
G TAM SI NGH Respondent ( s)

Date: 30/11/2011 This Appeal was called on for hearing today.

For Appellant(s)

Ms. Hemn Shekhawat, Adv.
Ms. Shobha, Adv.
For Respondent (s)
M. S.B. Khan, Adv.
M. Aftab Ali Khan, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Regi stry to process the matter for listing before

the Hon' bl e Court, as per rules.

(S. G SHAH)
REG STRAR

rd



